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CEAT LIMITED

CIM: L251000MH 1853PLCOT 1041
Reqd. Otfice; 453, O Annie Besand Road, Work, Mumbal 40030
{T) 91 22 2493 062 [F} 91 22 2493 §933
Emall: ipvestorsimceat.com: Webshe: www ceat.oom

Public Notice — Special Window for
Re-lodgement of Physical Share Transfer Requests

This &5 1o Inform shareholders that, pursuant 1o SEBFs circular titled “Ease of Doing
Invastment — Special Window for Re-lodgement of Transfer Bequasts of Physical Shares”,
the Company openad a spacial window from November 13, 2025 to January 06, 2026.
This window is available for re-lodgement of physical share transter requests that were
ariginally submitted on or before Apnl 1, 2019 and were rejecled, returned, or not
processed due to deficiencies.

Only such previously lodged cases are eligible, and upon successful verification, the
shares will be transferred onty in dematenalized form. Shareholders are raquested to submit
te original share certificates, transfer déeds, and KYC documents 1o the Company's
Repistrar and Share Transfer Agenti.e. NSDL Database Management Limited (RTA).
For more details, please refer to the SEBI circular awww.sebi.gov.in or contact our
RTA at NSOL Database Management Limited 4th Floor, Tower 3, One International Centes,
senapatl Bapat Marg, Prabhadevi, Mumbal - 400 013. Emall:
investorndmirtac@ndml.in, Contact: 022-24%914 2578 / 2636, For CEAT Limited

{Gaurav Tongia)
Campany Secretary

Place: Mumbal
Date: January 05, 2026

CAMAC COMMERCIAL COMPANY LIMITED

[CIN: LTO10SDL t980PLC189316)
Regd Cffice: |” Floor, Express Bullding, 9-10, Bahadur Shab Zafar Marg, New Dafli - 110 602
Mabile Mo.; 7303435374, Emall: camaccommerciakiBgmall.com
Website: wyw camaccommercial com
PUBLIC NOTILE
Subgect: Spackal Window for Re-lodgement of Transfer Requests for Physical Shares
Pursuanl to SEBI Clredlar Mo, SEBIHOMIREDMIRSD-PoDPACIRZ0250T dated July 02, 2005 00 m
conmtinuaticn % the public notice givan by the company, dated July 05, 2025, Sepdamber 01, 2025 and Movembar)
03, 2025, the Compary has oflared a anefme Special Windew for shaesholders 1o submil re-idgament
requegls forthe trardher of phsical shares
This Special Window has been opaned from Juby @7, 2025 to January &6, 2026, and is specifically spplcable
to cases whang the argral ransher mdquests were lodgped prior to April 01, 2099, and wara refumed or
rejacied due to deficlencias in documentation, process, arany piher fessom
Hindly noga thal durmg 1Rs wirdaw, shares. re-lodgad Sar kansfar wil be proceszed paly in demaderiadized
(demat) farm,
Eliginla sharetabders may submit their transfer requasts slorg With the requisie decu menls o e Company
arits Registrar and Bhara Transfar Agent [RTA] atihe narfiest within tha slipulated period,

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DISHA INFRASPACE SOLUTIONS PRIVATE LIMITED
operating in commercial and residential interior design services having registered office at

Plot No. B4 / 37, CMDA's Industrial Complex, Maraimalai Nagar, S. No. 166, 167,
168, Kilakaranai, Chengalpettu, Kancheepuram, Tamil Nadu — 603 209

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1.

[Name of the corporate debtor along

Disha Infraspace Solutions Private Limited (IN CIRP)
CIN: U45402TN2007PTC063761
PAN: AACCD6366R

with PAN & CIN

Address of the registered office Plot No. B4 / 37, CMDA's Industrial Complex,
Maraimalai Nagar, S. No.166, 167, 168,
Kilakaranai, Chengalpettu, Kancheepuram,

Tamil Nadu - 603 209

Mz, Manisha Saxena Mis, Niche Technologies Private Limited
[Company Secratary & Compliance Officer) | (Registrar and Share Trensfer Agent)

Camac Commarcial Company Limited #ddress; 34, Auckiand Place T Floor, Room
Address: 1sl Floor, Express Buillsng, Mo, 74 & TB, Kolkata — 700017 Telephone
810, Bahadur Shah Zafar Marg, no.t {033) 2280-5616 / 6517, Email:

Meew Dielhi-110002 : "y
Telophone o +01-7303495374 nichatechpl@Enichetechpl.com

Emall; camaccommerzighfgmed com

For Camac Commercial Company Limited
Sd-
Manisha Saxena

URL of website Not Available
4. Details of place where majority of fixed | Not Available
assets are located
5 Not Available

Installed capacity of main products/ services

6. | Quantity and value of main products/ NIL
services sold in the last financial year
7. | Number of employees/ workmen NIL
8. | Further defails including last available |Can be sought by writing an email

financial statements (with schedules)|to the RP at
of two years, lists of creditors are|ip displ@gmail.com
available at URL:

Date: January 035, 2026 Company Secretary & Compliance Officer

EXIT OFFER PUBLIC ANNOUNCEMENT FOR
THE ATTENTION OF EQUITY SHAREHOLDERS OF THE
PETERHOUSE INVESTMENTS INDIA LIMITED
CiN: U311 300WE19TIPLCO3234T:
Mo: 1206, 12th Floor,
a - T00 081;

Registered Office; Godre] Waterside, Tower - 2,

i Welisile: wiwwi.plll.co.in

This Exil Cffer Public Annourcament dated Janusry 05, 2026 ("Exit Offer PAX"} is baing isswed by
Inteligant Monay Managars Privabe Limited {"Managar to the Exit Offer") forand on baheli of Uma Dew
Jhwar, membear of tha Promofar Group ("the Acguirer”p of Peferhouse Investments India Limitad
[“PIL""the-Comnpany™) ta the remaining Public Shareholders ("Residual Public Shareholders™) of the
Campany pursuanl o Regulation 27 1[{a) of Securties and Exchange Board of Inda {Delising of Equty
Sharas) Regulations, 2021 " SEBI Delisting Regulations”) in accordance wih lerms and condifians set
oulin the Exit Lattarof Ofier dabed August 08, 2025 [Exit LOF),

Thiz Exif Offer PA2 = In continuation to ared should ba read in conpunction with the Exit LOF. Capilaleed terms
used bt nod dafinad in his Exil Offier PA5 shall harde Iba sama maaning essigned o themin the Exdt LOF,
1.DATE OF DELISTING

1.1 The Cakaitta Stock Exchange Limited ("CSE") vide its Btler referance no, CEELDYDL T ER4E2 026
darted July 10, 2025 has Infarmed that Ihe equity shares of the Company hawva beendalisied fram CSE
effachive from July 11, 2025 (“Delisting Date")

L INVITATION TO RESIDUAL PUBLIC SHAREHOLDERS TO AVAIL THE EXIT OFFER

2.1 A separate Exlt LOF along with Exit Offer Application Foem conlaining e terms and conditicng for
paticipational the Besklual Pubibe Sharsholders dusing the pariod al ane vese staring Trom e date of
dedsting La,, forn Fricay, July 1% 2025 1o Friday, July 10, 2025 (bolh days Inclusive] ["ExIt Perad”)
has afready been diapaiched onAugustd, 2025 by e Acqerer s the Residual Public Shareholdars
whpse nameas appesrs in the ragister of members aa an Fricay, August 01, 2025, The Resdusl Pubilc
Sharahoiders are requasted boavail the Exit Offer by tendaring eir equity shares at Rla- 3840 par
gquily shara ("Exit Price™) during the Exit Pancd, by submittirg the required dociments o fe
Ragistrar bo tha Ext Offer as set oud in Ext LOF

2 2In the event the Residual Pubdc Sherehalders doncd racelve or misplace the Exit LOF, ey may cbiain
8 oopy by weiting o the Ragistrar o the Exit Offer ‘with fhe envalope marked "PETERHOUSE
INVESTMENTS [NDIA LIMITED - EXIT OFFER", A soft copy of this Exdit LOF aking with Ex& Offer
Applcation Farm can ke downloaded from tha websile of the Company i2., www.pill.coln or fhe
wabsite of the Kanager o tha Ext Offer &, wanaintelligentgroup.arg.dni

.3 For the periagd quarter staning from Jarusny 01, 2006 and ending on March 31, 2036, follow-op
commimicalion fo Residugl Pubbic Sharshoidars has bean sent on Janueny 05, 2035 by courier in
lerma Raguiation 27| 1jk) of SEBI Dalisting Aequiafons by the Acquirer o the Residual Pubibs
Sharehcldarswhose names appears in tha register af membsars as on Friday, Jenueny 02, 20246,

3. PAYMENT OF CONSIDERATION TO RESIDUAL PUBLIC SHAREHOLDERS

Subject tofulfilment of the barms and conditicns mentionad in the Exit LOF, the Acguirer ingands o make
payment on & mantfily basis, within 10 working days ad the and of the calender momth in which equity
shares have baen velidly bandered [*Moenthly Payment Cycle") Payments will be meds anly to thase
Rasidial Public Shanahobders wha hawa validy sendered theiraguity shares by following the instnuiclions
gs met oul in tha Exit LOF and Exit Offer Applicalion Farm. The Acquirar reserves the right 1 make
paymenl eadiar, Mo equily shames have baen welidly lendared duing the paniod fram Cctober 01, 2025 o
Dacembear 31, 2025,

IF any Residual Pubdc Sharabolders: hava amy query wilb regard to fhis Exit Offer | Exil Periad, they may
coract lha Regestas (o b Ext Offer or fhe Manager b the Exit Oifec. All ofher farms and conditions of the
Exil Cftar g seltarihin lha Exit Olfer PAand Exil Offer LOF shall raman unchanged

Eligibility for resolution applicants under section | Can be sought by writing an email
25(2)(h) of the Code is available at URL: to the RP at ip.displ@gmail.com

PNB FINANCE AND INDUSTRIES LIMITED

Corporate [dentity Mumber @ LESS2SDL194TPLCO0 1240
Regd, Office; 181 Floor, Express Buikling, 510, Bahadur Shah Zalar Marg, Nirw Deshi - 110 002

Phone - TAO4EE3E, EMal- prblrercsindustesi@gmal com Website - wws pnbfiinancasdndistnes com

Sublect: Special Windew for Fte-lu-dwqmer_-t;l'!'_urrslier Requests for Physbcal Shares
Purzuant to SEE| Corcular Mo, SEBIHOMIREDVMIRSD-Po0iP/CIR/2025/87T dated Juby 02, 2025, nd
I celiraation b the nabiod publshed by the Company o0 _-.||:.'I,]._'=.- SUES, please raba thal the I::.’&ﬂ'lp.ﬂr','
has offerad a ona-lima Specal Window foe shareholders % submil redodgement requasts for the
transferof physical sharas
This Special Window has bean apened fram July 07, 2025, to January 06,2028, and &= specifically
Fplicable to casas whare e orgingl ransiar reguasts ware lodged prior 10 Apcl 01, 2099, ared were
refumad or rajected dus 1o deficiencas in documenlafion, process, of amy Gher ragson
Kiredly reabe that during this winckny, shanas re-lodged S transter will B2 processed anly in dematerdalized
(demat} form
Eligible shanehoiders may $ubmi their ransler requests Mong with The recuisbe documents io the
Ciompary o its Riegistrarand Share Transfarbgend (RTAkatthe eadiestwilhin tha stipulated panod.

Ms, Shweta Sanena Mis Skyline Financial Services Pvi, Ltd.
(Company Secratary & Complance Offcer] (IReoisirar and Share Transfer Agend)

BNE Finance & Industhes Limibad Address: 0-153/4, 15t Floor, Okhla Industnal
Address : 15t Floor, Express Bullding, &  |Area, Phase - |, New Dalhi - 110020

10, Bahadur Shah Zafsr Marg, Telephone mo.: +31-11-2681 2662

Mew Delhl-1100032 Fax: =0%-11-2681 2683

Telephone no; ; +31-T303485375 Email: virenriDakylinarta com

Email : prblinancaindusires@gmail.com | Pratap@skyinerta.com

For PMB Finance and Industries Limited
di-
Shweta Saxena

January 05, 2026 Company Secretary & Compliance Officer

Imbelligem Money Managers Private Limied MBS Consultants Private Limibed

CIN: UBSGe a2 IPTCISa 2N Gl U7 140WE 195 PTCOS3081

Ind Foor. YMCA Bulding, 25, Jawaherlal Mehna |4, B. B. 0. Bag (East), Saphen Howusa, Room No.

Rzad, Kalkats - 700 0BT 95 &th Flaor, Kolkiada - 700001

Tel. Mo,: +93-33-4065 6209, Tel. Mo +01-33-2250 1043, +81-33-2223 0153

Emall; info@intellknentgroun. o m; Fao: +94- 2322430153,

Website: waw, nleligeniproup.ong.ind Emall; absconsallant®@gmall cam;

Confact Person: Mr. Amit Kumar Mishra; Webshte: fiips v absoonsultant ing;

SEBI Reglstration Mo.! INMEOIDT2 160 Contact person: Mr. Utkam Chand Sharma;

Validity Period: Parmanen SEBIReglstration Mumber: INROIOONT 285,
Validity Perad; Fermanent

: For 450 or balall o Acaulnet

Date: January 08, 2026 Sdi-

Place: Kolkisfa Uma Davi Jhawar

ntc industries limited
CIM : LTO105WE1931PLCO53562
Regd.Office; 149, B.T. Road, Kamarhati;
Folkala-700 058, Ph: 491 75950 468173,
e-mail id: investors@ntcind.com, Website: www._ntcind, com

7\
NTC

NHOTICE OF POSTAL BALLOT

Members are hareby informed Lthal in compliance with the Saction 108, 110
and other applicable provizions.. i any, of the Companies Act, 2013 (the
'Act’) and the Rules 20 and 22 of the Companies (Management and
Administration) Rules, 2014 {the 'Rules'], read with Genaral Circular Nas,
1452020, 172020, 22052020, 33/2020, 389/2020, 1072021, 2002021, 32023,
11/2022, 00/2023, D0/2024 dated 8ih Apnl 2020, 13th April 20240, 15th June,
2020, 28th Saptember, 2020, 315t December, 2020, 23rd June, 2021, 8th
Docamber, 2021, 5th May, 2022, Z8th Decamber, 2022, 25th Seplambaer,
2023 and 19th September, 2024 respectively issued by the Ministry of
Corporate Affairs, Secretanal Standards on General Meetings issued Dy
the Instilute of Company Sacrataries. of India ithe 'S5-2Y, in compliance
with Begulation 44 of the Securities and Exchange Board of india (Listing
Chbligations and Disclosure Requirements) Regulations, 2015 (the 'Listing
Requlations’} and other applicable provisions, i any, of the Act, Rulas,
Circulars and Motifications issued thereunder {(Including any - statutory
madifications or re-enactments thereof for the time being in force and as
amanded from Hmea o time) the Company will be seeking the approval of
the shareholders proposed to be passed through postal ballot through
remote e-voting for following businesses setout in the Postal Ballot Notice
(iha Motice'] in a detailled manner:

10. | Last date for receipt of expression of interest| 21* January 2026
11. | Date of issue of provisional list of 31% January 2026
prospective resolution applicants
12. | Last date for submission of objections to | 5" February, 2026
provisional list
. 13. | Date of issue of final list of prospective | 15" February, 2026
nrnis’ ORBIS FINANCIAL CORPORATION LIMITED resoluton applicants T ary
JIN: NGTVAOHI L OSPLUDR A S SE) 14. | Date of issue of information memorandum, | 2™ F 202
Registered Office: 44 Ocus Technopols, Slectnr 54, Golf Club Road | evaluation matrix and request for resolution 0" February 2026
E-un_ngrarrl-*l 22 FI-CIE .Ha_ry'ana | Welraslife. w'..l:lw.crj:-lsﬁnar.lr.lal.-n plans to prospective resolution applicants
E-mail: comphanceforbislinancialin | Tek +31 124 4546585 | Fax no.: +91-124-4546500 15, Last date for submission of resolution plans | 22 March, 2026
NOTICE OF POSTAL BALLOT/E-VOTING 16.| Process email id to submit EQI ip.displ@gmail.com
lembers dre heredy informed thal pursusant 1o the provisions of Secion 118 and Section 110 and other 17| [ Details of the corporator debtor's Not Available

appicable prowisions of e Companies Acl 2013 read wih Ruls 20 and &2 of lhe Comparmes
( Management and Administration] Rules, 2074 ("Act™), Sacratanal Standards issuad by the Instiube of
Company Secreteries of India on Gereral Mestings {"55-2%) and other applicable taws and
reculatans, i any, sclidng ary stahuery modificaticn(s) or re-enaciment{s) herenf for the time being
i Paroe, Orbds Financial Corporatan Limiled ["ihe Company™) & seeking approval from &5 Members
far passing of Resalulion a5 sal cul in $he Poslal Baflol Motica datad Decamber 282025 {"Postal
Ballot Matice") by way of elecironic voting [T remote e-voting "}

Inkzrms af relavant pravisions of tha Act and in acecordance with the guidedings isslad by the Minigiry of
Corparale Affsirs ("MCAT) for holding general meetingsiconducting postal ballot pracess fhrough
rirobe eoling Vide General Clreular No 142020 dated Apdl B, 2020 read with General Cirgalar
Mos 1 Ti2020 daled Agnl 13, 2020, 2202020 dited June 15, 2020, 332020 daled Saplermbar 28, 2020
2030 dabad Dacembsar 31,3020, 1072021 dated Jurea 23, 2021, 2042021 deied December 08, 2021,
22027 dated May D8, 2022 1/2022 dated Decamber 28, 2022 0972023 dated Sepfamier 25, 2073,
CA7224 gated September 19, 2024-and (E0F025 dated Seplember 22, 2025 ("MCA Circulars”), e
Praslal Bado! Nofice dong wilh axpianatony stalement ard the insructions raganding g=voling has been
sevit through emad on Monday, January 05, 2026 1o & those Membars, whosa amail addrass is
regeierad with the Company or with the Depasitories/Depositany Paricipents or Sénding Fingncial
Sanvices Prvale Limited ("RTA")-and whose names appsar in the Regstar of Membersdist o
Banalical Owners a5 or January 01, 2026 (“Cut-off Date"}

flambers mant - alss ot sl i comglianog wih B above M Circulars, Be cormmuemication of
essanidissent ol he membars on the resolufon proposed in thes nolice will only take placs thraugh he
remoba e-vating syslem.

All the Mambers are hereby informed that;

(&) The a-vafing period commences on Wednesday, January 07, 2026 (3:00 AM.} and ends on
Thursday, February 05, 2026 (5:00 PN} for 21 [he members, whether halding shares in physial
formcein damialdarm. The e-voding modia shall ba diesabled by NSDLSar veling tharaaftar. Ramale
a-vofing shall matbe allowed bayond the said fime end daie.

(b A person whose neme is reconded & the register of members o in the register of beneficial caniers
maintaned by Ihe deppaitones a5 on the cut-off date e Janwary 01, 2026 aniy shal ne enhilad bo
gl Bhes lacalily of permishe e-aaling,

ich Tha Mofca'is baing senl b all 1ba Members, whose names appear on e Register of Membars!
Racord of depesitonies a5 an January 01, 2026. A person whois not 3 mamiber on the cul-off data
shoul accormingly real fie Postal Balat Motica as forinformation purposes anly

{41 The Comgany has appainted M, Jatn Gupts (Membership Mo, FCE 5651, CP Ka; 5236) orfaling
him, br, Winod Goal (Membershp o 22354) of M5, Jalin Gupla & Assoclates, Practising
Comgany Secrelanes, Delbe, as sonlinizer for condacting the ening poslal balol process by wiay ol
reimale a-vofirg in & fair end {rareparent manner,

(2] Any membsars who have not recanvad tha postal ballat nofica may apply to the Company at The
Companmy Secretany, 44, Ocis Techrapalbs, Sechar-54, Galf Cub Road Gurugram - 122002,
Haryana o Email prachl khannaglorbisfinancialin

i The mambers iy v e nalice of P alonesaid mesting by accessing the Sllawing websiles:
wwnworbisfinancial.in wabeba af ke Company, www.skylinerta.com wabsta al cur BTA and
wvnw. evating.nadl.com websda of NSOL

{0} The reswtts of the Posial Baliot ramate a-valing will be declared atest by Saturday, Februany 07,
2026 31 5:00 PM at the registenad offce of the Compary by the Chaman or aay ather person
authorzed by him in Bak-behatl. The resulls alongwith scridmizers report shall be pirced on
tha wabsite of the Comgany at wwworbisfinancialin and on Se websile af N50L &
wwwe.evoting.nsdl.com

Members whnhave not registered thesr emal addrass and in consaguences could not recesse the Fostal

Baliol Matice may gel thea emall address reqistered by serding a requast thitugh an emad 1o the RTA

al infogiskylinerta.com or & the Company al prachi khanna@orbisfinancialin. Pasl sucoesshil

regesination of the enad, the mambar would gal a- 5ok copy ol 1ha nefics and the procadure fora-valing
giong with the Uizar|D and Pas=zward to enable e-wating for this Posta! Belloe.

Inizase of any quenas, you mey refer the Fraquently Asked Questians ("FiQs™) for Sharehoidars and

e-vding uger manus! far Shanahaiders seaitable at the dowrioad sechon of www evating nedl cam

o Call an (ol Inee o WEOD-ESA B0 o contact Mr, Ulkarsh Gapta, Depdly Manaer, Business

Devakopment and Prodwects (Missuers”), Mabanal Securtas Deposilony Lid., Trada World, " 'Wing,

4" Floor, Kamala Mills Compourd, Senapali Bapat Merg, Lowsr Parel, Mumbai - 400013, at the

dasignated email address: evatingifnsdlea.in

By arder of the Board
For Orbis Financial Corporation Limited

G-
Prachi Khanna
Company Secretary

Membarship No.: AZT428

Date | January 06, 2026
Place : Gurigram

1] Ta alter the E‘.'bjéd Clause of Memarandum of Assaciation [I-"..iD.'f'.] of the
| Com pany

The Company has-compieted the dispatch of Fostal Ballot Notice-dated
01st January 2026 via emaif on 05th January 2026 to those shareholders
whosa email address is registared with the Company ar with thair
respective Depository Participants / Registrar and Share Transfer Agenis
i.e,Mis Niche Technologies Private Limited ("BTAT and holding shares
as on the cul-off date i.e., Friday,26th December 2025 lo cast their voles
tharaan.
The manner of remote e-voling and voting at the postal ballct by the
members holding shares in the demalerialised mode, physical mode and
for the members who have nol registered their emall addressas is
provided in the Naofice
The remoie e-voling commences on Tuesday, 06th January 2026 at 9:00
a.m. (IST) and endz on Wednesday, 04th February 2026 at 5:00 p.m.
(I5T). Membars may cast their votes elecironically during this pericd. The
remote e-violing shall be disabled by National Secdrities Depository Limited
['NSDL") thereaftar. Once the vola on-a resolulion is cast by the mamber,
the Member shall not be allowed 1o change it subsequently. The voling righis
of the members shall be.reckoned as on Monday, 05th January 2026,
A parson who s not a Mamber as an the cul-alt dale shauld treat this Motice
lor information purpose only
Members are requested fo carefully read the instructions for remote
g-voling batore casting their voles as mantionsd in ihe Notica, The physical
coples of the-Notice along with the postal ballot form & postage prepaid
self-addressed business reply envelope will not be sent o the Members,
Members may note that the Motice will also be available on the Company’s
website al www.nicind.com and on the website of the Stock Exchanges,
where the equity shares of the Company are listed, i.e,, BSE Limited {'B3E")
gt https.foeew. Beeindia.com! and of Calcutta Stock Exchange Limited ('CSE')
al wiww. cse-india.corm,
The Company has avalled the services of NSDL for providing the e-voling
facility by way of Postal Ballot by electronic means only, The Board of
Diractors has appointed Mr.Ba| Kumar Banthia, Praclicing Company
Secretary (ACS No, 17190, CP Mo, 18428), partner of MEB & Associates
as the scrutinizer io scrutinize the Postal Ballot process in a fair and
transparenl manner and ragquirad consanl tor such appamtmant has been
recaived.
The Results of the e-voling along with the Scrutiniser’s. report will be
declared by placing the same on the Company’s websita al waww . ntcind.com
and will alzso be communicated to the stock exchange, where the Eqully
chares of the Company are listed at htips/Mwww bseindia.com/ and
www csa-inchia.com within fwo working days from last date of e-voting, ie.,
on or befora Friday, 06th February 2026 and the oulcome will be made
avatable at the registered office of the Company. Subject to receipt of
reguisite number of votas, the resoluticnis) mentionead in the Nolice, it passed
by requisite majority shall be desmed o have bean passed on
Wednesday, 04th February 2026 i.e., last date of the voting period
In case of any queries /grievance relating to remote e-voting or e-voting,
please refer to Frequently Asked Questions (FAD) and e-voling user manual
far the members avallable at the Downloads section of wew. avoting.nsdl.com
or contact at {oll free no. 022-4886 7000 or send a reguest ai
evoling@nsdl.com orcontact Mr. Amil Vishal, Senior Manager or Ms. Pallay
Mhatre, Manager, Mational Securities Depository Limited, al the designated
email 105 evoting@nsdl.com/pallavid@nsdl.com or at telephong no:
{22-4886 TOO0,
For ntc industries limited
Sdr-
Tanya Bansal
Company Secratary &
Compliance Officer

Place: Kolkata
Dated: 06th January 2026

registration status as MSME ]

Date: 06/01/2026
Place: Chennai

Mr. G Ramchandran

Resolution Professional

Disha Infraspace Solutions Private Limited (IN CIRP)

IP Registration No: IBBI/IPA-002/IP-N00167/2017-18/10437
F-10, Syndicate Residency, Dr. Thomas First Street,

South Boag Road, T. Nagar, Chennai, Tamil Nadu - 600 017

PPFAS Mutual Fund

PPFAS Asset Management Private Limited
(Investment Manager to PPFAS Mutual Fund)
Registered Office: - 81/82, 8th Floor, Sakhar Bhavan, Ramnath Goenka Marg,
230 Nariman Point, Mumbai - 400 021. Maharashtra, INDIA.
Tel.: 91 22 6140 6555 Fax: 91 22 6140 6590. E-mail: mf@ppfas.com.
Website: www.amc.ppfas.com CIN No: - U65100MH2011PTC220623

"IMPORTANT™

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

EXPRESS

NOTICE CUM ADDENDUM TO THE SCHEME INFORMATION DOCUMENT (SID) AND KEY

INFORMATION MEMORANDUM (KIM) OF ALL SCHEMES OF PPFAS MUTUAL FUND

AND STATEMENT OF ADDITIONAL INFORMATION (SAI) OF PPFAS MUTUAL FUND

(‘THEFUND')
Addition to the list of Official Point of Acceptance (OPA):

Investors are hereby requested to note that the Company's branch office located in the City
mentioned in the table below shall now be considered as an Official Point of Acceptance for
the transactions of the Schemes of PPFAS Mutual Fund with effect from January 06, 2026.

Location| Address

Surat
Majura Gate, Ring Road, Surat - 395002, Gujarat.

Office no. G-28, Ground Floor, B-Wing, International Trade Center (ITC Building),

as amended from time to time.

Place: Mumbai
Date: January 05, 2026

All other terms and conditions of the SIDs, KIMs and SAl remains unchanged.
This addendum shall form an integral part of the SID, KIM and SAl of the Fund as applicable and

For PPFAS Asset Management Private Limited
(Investment Manager to PPFAS Mutual Fund)

Sd/-
Director

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

PPFAS A&

MUTUAL FUND

Thasra's sy cors 0bgl weory®

r

-

INTERNATIONAL Website: www kshinternational.com, Email: cs.connect@shinternational.com >
EXTRACT OF THE STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER, 2025 d
¥ in million (except per share data) =
SI. | ~ QOuarlerEnded . HallYearEnded | YearEnded
No. Particulars 30" September, 2025 30" June, 2025 :311“ September, 2024 30" September, 2025 30" September, 2024 31" March, 2025 =
(Unaudited) (Audited) *{Unaudited) (Unaudited) *{Unaudited) {Audited)
i _Refernote no.c Refer note no. ¢ &
1 __'I‘_u_tal Incame from Dpﬂ;atinns_ - _?f-_1._?1.45 5._53?’_ 12 4?_24?2 IE.H}E:._E{I 91}45?9 1?,2&2:33 =
2  |Net Profit/ (Loss) for the period (before 369.35 33032 172.74 0067 31B.12 904.30 w 5; ;
Tax, Exceptional and/ or Extraordinary items) m Ll o
3 [Net Profit/ (Loss) for the period before 365.35 335.32 17274 T00.67 318.12 904 .30 ﬁ g
tax (after Exceptional and/or Extraordinary = 0o &
items)
4 |Met Profit / (Loss) for the period after tax 295.91 226.81 129.26 52271 238.03 679.88 = ﬁ
{after Exceptional and/or Extraordinary items) w
5 [Total Comprehensive Income for the ' 284 69 226.32 128.11 511.00 235.73 676.00 —!
periad [Comprising Profit / (Loss) for the = 'q
period (after tax) and Other Ry
Comprehensive Income (after tax)] ﬂ U
6  |"Paid-up Equity Share Capital 284,00 284.00 284.09 284.09 284,09 284.09 Z
(Face value of 5/- per share)" m <
7 |Reserves (excluding Revaluation Reserve) 2 930.65 2701.37 =
as shown in the Audited Balance Sheet = E
. IDF the previous year. P
8  [Eamings Per Share (of 5/~ each) (for h v
continuing and discontinued operations) -
[1. Basic 2.2 3.99 2.27 3.20 419 11.97
2. Diluted 5.20 3.99 227 8.20 419 11.97
Notes:

stock Exchanges L. www.bseindia.com and www. nseindia.com.

Place: Pune
Date: 05" January, 2026

KSH International Limited

(Formerly KSH International Private Limited)
CIN: L28129PNT979FPLC 141032

Registered Office: 11/3, 11/4 & 1175, Village Birdewadi, Chakan Taluka-Khed, Pune- 410501, Maharashtra, India

a) The standalone unaudited financial results for the quarter and hall year ended 30th September, 2025 ("Unaudited Financial Results") have been reviewed and recommended by the Audit
Committee and approved by the Board of Directors at their respective meetings held on 05th January, 2026. The Statutory Auditors of the Company have carried out a limited review of
these Unaudited Financial Results. The figures of the quarter ended 30th September, 2025, which were subject to limited review by the statutory auditors, represents the balancing
figures between the financial results for half year ended 30th September, 2025, and audited financial results for the quarter ended 30th June, 2025.

b}  The above Is an extract of the detailed format of Unaudited Financial Results filed with the Stock Exchanges under Reguiation 33 of the 5EBI (Listing Obligations and  Disclosure
Reguirements) Regulations, 2015, The full format of the Unaudited Financial Results is available on the website of the Company at www kshinternational.com and on the websites of the

C) Figures for period ended 30th September, 2024 and quarter ended 30th September, 2024 have been approved by Company's Board of Directors but have not been subjected 1o limited
review since the requirements of submission of quarterly standalone financial results is applicable on histing of equity shares of the Company from the quarter ended 30th September,
2025 Further, the figures for the quarter ended 30th September, 2024, which are also unaudited, represents the balancing figures between the unaudited financial results in respect of
half year ended 30th September, 2024, and the financlal results for the quarter ended 30th June, 2024,

S e B

v -

Or and on behalf of the Board of Directors

FOR DAILY BUSINESS

KSH International Limited
Sd/-

Rajesh K. Hegde
Managing Director

(DIN: 00114193)

epaper.ﬁnanciaiexpress.—mn'b @
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Home First Finance Company India Limited
CIN: L65990MH2010PLC240703,

Website: homefirstindia.com
Phone No.: 180030008425

hameﬁ'rst

We’'ll take you home

Email ID: loanfirst@homefirstindia.com
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